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* This is an application for withdrawal of this O.A. on the ground that during thl:
pendency of this O.A., the applicant filed a review petition before the Chief Post
Master General, U.P. Circle, Lucknow (O.P. No.2). That review petition is still pending
on the ground that. as per Section 19(4) of the central Administrative Tribunal Act, the
review petltlon cannot be entertained. A copy of letter dated 14.9.2010 issued by O.P
No.2 to this effect has been annexed as Annexure No.l along with this application. No
objection has been filed from the other side. Orally also, there does not appear any‘

- objection on behalf of other side. In.the interest of justice, M.P. No. 172372010 is_
-allowed.

In view of the above, OA. Stands dismissed as withdrawn.
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